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198
J.he Business Advisoty Committee held a sitting on Tuesday, 29 Jam:ary, 

2. The Committee recommend the allocation of time to the following items 
of business as shown against tbem:-

( 1) Resolution by Shri A. B. Vajpayee seeking dis-
ap'fl'roval of the Prevention of Blackmarketing and 
Maintenance of Supplies of Essential Commodities 
Ordinance, 1979. 

(2) The Prevention of Blackmarketing and Maintenance 
of Supplies of Essential Commodities Bill, 1980. 
(Consideration and passing) 

3~ hours 

3. The Committee also reconunend that the following items business may 
be dispO'sed of within the time available during the current which is 
&chedwed to conclude on 2 Febrnairy, 1980:-

( 1) Discussion and voting on Srnpp'1emen1tary Demands 
for Grants (General) for 1979-80. 

(2) Discussion and voting on Supplementary Demands 
for Grants (Railways) for 1979-80. 

(3) The Union Territories !Amendment) Bill, 1980. 
(Further consideration and passing) 

(4) Th_e Contingency Fund of India (Amendment) 
Bill, 1980. 
(Consideration and passing) 

(5) The Representation of the People (Amendment) 
Bill, 1980. 
(Consideration and passing) 

( 6) The Central Excises and Salt and Additional Duties 
of Excise (Amendment) Bill, 1980. 
(Consideration and passing) 

(7) Discussion on the Resolution seeking approval of 
the Proclamation issued by the President on the 
12th December, 1979 under article 356 of the 
Constitution in relation to the State of A:ssam. 

under Rule 193 on 
resultant escalation of 
1 February, 1980 at 

5. The Committee further recommend that in order to provide sufficient time 
for completion of the above items of business, the House may sit during lunch 
hour also from 30 January to 2 February, 1980. 
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